
45 Written Aruwer.r . .. ASVINA 20, 1904 (SA.KA) Written Answers 

:Since the bonded labour system iS non-
existing in ithe State/Union Territory, 

the ques,tion of rehabilitation of bond-
ed labourers does not arise. 

Appeadix 

Statermnt showing the mimber of indentified and freed and relwbilitaud bon<kd labourers (Positi,m as on 
Jo-6•198.2) 

State 

-
J.. Andhra Pradesh 

2. Bihar 

'3· Gujarat 

4· Ka.rnataka 

5· Ker ala . 
-6. Madhya Pracksh 

7. Orissa 

:8.. Rajas than 

'9· TamiJ Nada 

10. Uttar Pradt'sh 

.I I, Maharashtra 
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Figures reported by 
the State Govern-
men ts 

Number of bonded 
labourct'S 

Identified Rc.}labili· 
and freed tatt'd 

13,422 8,6w 

7,651 4,503 

63 62 

62,6g9 31, 189 

829 452 

t, 177 263 

15,632 1,323 

6,047 6,027 

27,874 26,964 

8,644 4,584 

292 292 
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